
Company : CourtKutchehry
Website : www.courtkutchehry.com
Printed For :
Date : 04/09/2026

(2022) 01 KL CK 0007

In the High Court Of Kerala

Case No : Writ Petition (C) No. 4474 Of 2012

M/s Magnum Glass Works APPELLANT

Vs

State Of Kerala RESPONDENT

Date of Decision : 03-01-2022

Acts Referred:

Citation : (2022) 01 KL CK 0007

Hon'ble Judges : P.V.Kunhikrishnan, J

Bench : Single Bench

Advocate : R.S.Kalkura, V.Vinay Menon, Albert V.John, Albert V.John, Dinny 
Thomas, N.Krishna Prasad, A.Mohammed Faizal, K.L.Narasimhan, Rajeev 
Jyothish George

Final Decision : Disposed Of

Judgement

P.V.Kunhikrishnan, J

1. The above writ petition is filed seeking following prayers:

â??1. Issue a writ of Mandamus or any other writ, order or direction in the nature
of mandamus, directing the 2nd respondent to produce the entire documents

pertaining to the tender process.

2. Issue a writ of Certiorari or any other writ, order or direction in the nature of
Certiorari, quashing the acceptance of the quotations which are over-rated.

3. Issue a writ of Mandamus or any other writ, order or direction in the nature of
mandamus, directing the 2nd respondent to conduct the tender process in a

transparent, fair and legal manner by accepting competitive bids in accordance
with law, natural justice, equity and the spirit of open competition.

4. Grant such other reliefs which are incidental to this proceedings in the interest
of justice.â??
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2. When this matter came up for consideration on 22.03.2012, this Court issued
the following order:

â??When the matter came up for orders, learned counsel for the petitioner
sought a stay of supply, pursuant to the contract awarded to respondents 3 to 6.

However,learned counsel for respondents submitted that supply has already been
effected. This submission is recorded. Respondent to file counter affidavitâ??.

In the light of the above submission, nothing survives in this writ petition. Hence,
the writ petition is closed.
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